FORMA
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF QUASAR INDIA LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor QUASAR INDIA LIMITED
2. Date of incorporation of corporate | 18-04-1979
debtor
3. | Authority under which corporate | ROC Delhi |
debtor is incorporated / registered
4. Corporate Identity Number (CIN) of L67190DL1979PLCO09555
corporate debtor
5. | Address of the registered office and | Registered Office Address:
principal office (if any) of corporate
debtor H-30 Plot No. 6 & 7, Third Floor, Gulshan Park,
Laxmi Nagar, New Delhi, Delhi, India- 110092
6. | Insolvency commencement date in | Date of Order-31-10-2026
respect of corporate debtor Date of upload of Order on NCLT Website-
03-11-2026
7. | Estimated date of closure of insolvency | 29-04-2027
resolution process
8. | Name and registration number of the | Mr. Raghunath Sabanna Bhandari
insolvency professional acting as
interim resolution professional Registration No. IBBI/IPA-002/1P-
N01023/2020-2021/13276
9. | Address and e-mail of the interim | Registered Address with IBBI:
resolution professional, as registered
with the Board Mr. Raghunath Sabanna Bhandari
Flat No.501 Raj Atlantis 2, Opp. SVP High
School, Kanakia, Mira Road, Thane,
Maharashtra 401107
Email ID: raghunathsb@yahoo.com
10. | Address and e-mail to be used for | For Communication:
correspondence with the interim
resolution professional Mr. Raghunath Sabanna Bhandari
Office:402, 4th Floor, "A" Wing, Pushp Vinod
No.2, S. V. Road, Borivali West, Mumbai - 400
092.
Email ID: cirp.quasarindia@gmail.com
11. | Last date for submission of claims 14-11-2026
12. | Classes of creditors, if any, under clause | Not Applicable

(b) of sub-section (6A) of section 21,




ascertained by the interim resolution
professional

13. | Names of Insolvency Professionals Not Applicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14. | (a) Relevant Forms and (a) https://www.ibbi.gov.in/home/downloads
(b) Details of authorized |(b) NA
representatives are available at:

Notice is hereby given that the National Company Law Tribunal, New Delhi Bench, Court -V has
ordered the commencement of a Corporate I nsolvency Resolution Process of the QUASAR INDIA
LIMITED on 31st October, 2026

The creditors of the QUASAR INDIA LIMITED, are hereby called upon to submit their claims with

proof on or before 14t November, 2026 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

1P REgy

=)

Date: 05.11.2026
Place: Mumbai Interim Resolution Professional
(Registration No. lBBI/IPA-ODZ/lP-N01023/2020-2021/13276)
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incorporated / registered rporate afaire {IICA) Plot No .7 8. Secint-5 ormaments and despite repealed reminders and notices, the borrowers have faded lo repay the LI, = b o - Kehange 1.8, ! !
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professional Office:402, 4th Floor, “A” Wing, Pushp Vinod No.2, IARIing -A-arming, n SURPIF, " W 1) Sake of concerned gold omaments shall be on "AS 1S WHERE I5”, “AS IS WHAT |5 and the: Resolutions through Remote E-Voling and are otherwise not barred from daing so, shall b2 eligible to
S. V. Road, Borivali West, Mumbai - 400 092, hosting, consultancy and olher refated sarvicas “WHATEVER THERE IS” basis. ie: thauah E Vel 6 sesit I th EGME 3§ o
Email ID: cirp. quasarindia@gmail.com Inindia znd abrogd 2 Intending bidders shall register with the Bank's authorized aucton service provider and comply S L e T
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2 8? f,?eiuﬁfsg&?;tﬁr(%;\'{ ﬁpi’ezﬂgﬁrzﬁlause Not Applicable :;’f““'-"' 5;: E}Hhmm' .f{ardp_ur 1’;?&‘:”? in consultation with the branch manager. Members are requesied to carefully read the Notice and in particular, instruction for joining EGM,
ascertained by the interim resolution iy rgaurl. : T i e ! 4) The highest bid shali be subject fo confimation by the Authorized Representative of the Bank manner of casting vote through voling at the EGM.
professional .ij ””.““._'Em!"ﬂfhﬁ. HL.”E" RS 5““5% 5) Successful bidder shal deposit the full sale amount within the sipulated time. faiing which the For Cubical Financial Services Limited
13.]Names of Insolvency Professionals Not Applicable ?héﬁﬂ;? ;}i&nlg'ngp‘l;r;ﬁ DE.JI‘:;; '::‘m?::r':a&i amount aready deposited shall be forfeited. S/
identified to act as Authorised Eenlralﬁ 'stllélim Ee s I:Hl:.g indiian 6) Godd Pouches once sold cannot be returmed to seller under any circumstances and seller shall Date: 04-11-2026 Manoj Agrawal
FTiegzsigtrig\;efgj g;ec(rj:tcélr:sg o s Institute F;:%nfpurat& affairs l:illm.ll:llF'ht No EEI';:IE ']D “a'l:'_l"i[-"' of whatsoever nature once the physical hand over of it is taken by tha winning Place: New Dethi Director
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(b) e?r?etaa"\faitl)afb?gtgto'nzed representatives |(b) Not Applicable ;ﬂ?gﬁ:;m:{" :;::ﬂfﬁj ﬁ;:; rr_:'":;hpi ﬁtﬁr':a[ cancedpostpona the auction without prior notice or assagning any reason whatsoever, APPLE M ETAL IN DUSTRIES LI M ITED
Notce Ts hereby given that the National Company Law Tribunal, New Delhi Bench, Court VER| | campanystits registered office b T118 568 15 510/6G 1y conrmakn b e Bank | S Reg. Office: B 14, FIRST FLOOR, RIGHT SIDE B, PORTION
ordered the commencement of a Corporate Insolvency Resolution Process of the QUASAR INL lﬂatm:l this 5th Movember. 2026 DATE : 05-11-2026 DE ";:::;'_I'_zﬁ'd mﬁm
LIMITED on 31 October, 2026 : : i PLACE: HARYANA an
The creditors of the QUASAR INDIA LIMITED, are hereby called upon to subiit their claims with p Nam“rﬁ] "Ji’:m";ﬂ:: CHIRAG ENCLAVE, GREATER KAILASH, DELHI, 110048
on or ?egﬁtr?yw:. b:glvember, 2026 to the interim resolution professional at the address mentio 3 Bheuy Sharma C|N - L74110DL1 972PLC206966

pncial creditors shall submit their claims with proof by electronic means only. All other creditg
bmit the claims with proof in person, by post or by electronic means.

5sion of false or misleading proofs of claim shall attract penalties.

Email Id: office@applegroup.co.in

TUARIA  TIJARIA POLYPIPES LIMITED STATEMENT OF UN-AUDITED FINANCIAL RESULTS FOR THE

Raghunath Sabanna Bhanda

Yate: 05.11.2026 o L Ine_r eso|21g|2c>(;12F(’)r2c>1f71s§|2c>7n REGD. OFF: SP-1-2316, RIICO Industrial Area, Ramchandrapura, Sitapura Ext. Jaipur-302022 QUARTER & HALF YEAR ENDED 30TH SEPTEMBER, 2026
- - S— CIN: L25209R12006PLC022828, EMAIL: INVESTORS@TUAIRA-PIPES.COM | Based on the recommendations of the Audit Committee, the Board of
Janasha Finance Private Limited e e i i Directors of Apple Metal Industries Limited in its meeting held on 04th
i Regsitered Office: 309, Third Foor, Somdatt Chamber, Extract of Un-audited standalone financial results for the et 02% X i Ut l% or
= POSSESSION NOTICE quarter and six months ended September 30, 2026 ovembet, as approvedtne Un-audited rinanclal Resuts for thé
Whereas the undersigned being the Authorized Officer of the Janasha Finance Private | [T Particulars Three Manths Ended Six Months Ended Year ended Quarter & half Year ended 30th September, 2026 anng with Limited
Limited under Securitization and Reconstruction of Financial Assets and Enforcement of Mo, Un-audited Un-audited Audited : : : :
Secgrity Interest Act,.2002 (No. 3 of 2002) and in exercise of powers conferred.under 30.09.2026 | 30.06.2026 | 30.09.2025 | 30.09.2006 | 30.09 2025 11032026 Review Report by the Statutory AUdItOl'S, In terms of Regulatlon 33 of
sectlon13(12).readW|t.h RuIe3oftheSecur|tyIntgrest(Eanrcement) Rules, 2002 issued . ; SEBI (|_|St|ng Ob||gat|ons and Disclosure Requ”'ements) Regu|at|ons’
a demand notice was issued on the dates mentioned against each account and stated 1. |Total income from operations and others 03.30 05.29 10.06 08.5% 1220 12,29 . . . . oy g e .
hereinafter calling upon the borrower (hereinafter the borrower and guarantors are 2. | Net Profit/(Lass) for the period {before tax, 2015. The said Un-audited Financial Results along with Limited Review
collectively referred to as the "the Borrowers") to repay the amount within 60 days from the Exceptional and/or Extraordinary ltems) {30.97) {36.11) {39.60) (67.08) (66.22) (128.72) : '
date of receipt of said notice. . | T | Net Profit / [Loss) for the period before Repoﬁ ISSUe(.j by Statutory AUC.iItOI’S thereon can be accessed by
The borroweljs havmg failed to repay the amount, notice is hereby given to the borrower tax (after Exceptional and/or scanninga CIUICk response code given below:
and the public in general that the undersigned has taken possession of the property Extraordinary items) (30.97) {36.11) (39.60) (67.08) (66.22) (128.72)

described herein below in exercise of powers conferred on him under sub-setion 4 of
section 13 of Act read with rule 8 of the Security Interest Enforcement Rules, 2002 on this
the dates mentioned against each account.

The borrower/guarantor in particular and the public in general is hereby cautioned not to
deal with the property and any dealing with the property will be subject to the charge of the
Janasha Finance Private Limited for an mount and future interest at the contractual rate
on the aforesaid amount together with incidental expenses, costs, charges, etc. thereon.

4, | Met Profit / (Loss) for the period after
tax (after Exceptional and/or
Extraordinary items) {30.97) {35.11) {39.60) {67.08) 66.22) {128.72)
5. | Total Comprehenshe Income for the period
[Comprising Prafit / (Loss) for the period
{after tax) and Other Comprehensive

[=] -5 =l

The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, Incame (after tax]] _ (30.57) {36.11] (39 60 (&7.08) (66.22) (128.72)
in respect of time available, to redeem the secured assets. 7. | Paid-up equity share capital
{face value of Rs 10/- each) 2862 66 2862 66 2862 BE 2862 66 2862 66 2862 66
Sr. Alc Nos. / Name of Borrowers / Guarantors Demand Amount :
No. Notice Date | Outstanding 8. | Earnings Per share of Rs. 10/- each
" Date of [mot annualised)
Possession Basis (0.11) i0.13) (D.24) {0.23) {0.23) {D.45)

1. [Loan Account No. LKZ004146, Vishal Vaidh S/o:|20.12.2025 | Rs. 20,13,405/- Diluted 0.11 0.13 0.14 (.23 0.23 D.45
Ravinder Vaidh, Suman W/o: Ravinder Vaidh, Ravindra| 31.10.2026 | a5 on 15.11.2025 - L 1813} Bis ) {0.23) 1045)
S/o: Itwari, All Rlo Khatri Wara, Sikandrabad, Bulandshahr,| SYMBOLIC [pius interest thereon| | NOtES: _ _ _ _ ) . .
Uttar Pradesh —203205. 1. The above financial results have been reviewed and recommended by the Audit Committee and approved by the Board of Directors at their

Details of Inmovable Property : Land Area : 30 Sq. Yards House/municipal No. : 393 meeting held on 4th November, 2026. 2. Previous period figures have been regrouped/rearranged wherever considered necessary. 3. Provisions
Mohalla : Khatri Wara Kurr No. : 2 Kasba/town : Sikandrabad District; Bulandshahr State : for Income Tax, Deferred tax if any, shall be recognised at year end/quarter four. 4. Operating Segments: The Company primarily operates in

Uttar Pradesh - 203205/203202. Boundaries Of The Property: East: - House Of Naveen, ! ' h ; :
West: - Gali4 Ft. Wide, North: - Gali/ Other Property, South: - House Of Ajay And Sanjay. two segments Le. Pipes & Teatiles. The products considened for each operating segments are: 1) Pipes includes HOPE, PYC pipe, irrigation

. system; 2) Tewtile includes Mink Blankets, Mask 5.full format of the quarterly financial results are available on the websites of the stock

: gggpudﬁi(;]cosu/gt Hg?ﬁn,L}I(VIZs?ogifr?\’in:n ri?alranalisﬁraUdv?l;g g?:gg:gggg asznz?é%g%% exchanges |.e. www.nseindia.com, www.bseindia.com and on the Company’s websitewww.tijaria-pipes.com For APPLEMETAL INDUSTRIES LIMITED
Basruddin Basruddin Both At-House/BLDG Apt, House | SYMBOLIC |pjus interest thereon Sd)-
No. street Road/lane Near Pond, Areallocality/sector: Rupraka (246), District Palwal, P.o.| | Place: Jaipur For and on behall of the Directors Rahul
Rupraka State: Haryana Pincode:- 121102. Both Also At- Arazi Jarai Khewat No. 232, Khata Date: 04-11-2026 50/- Place: Delhi Direct
No. 255, Mu. No. 121, Kila No. 17/2(3-7) Of 190/2026 Part Bakdar Area 0 Kanal 6.25 Marla Parveen Jain Tiarla ace: Delhi (Director)
(190 Sq. Yards) Situated At Rupadaka, Tehsil Hathin, District Palwal, Haryana-121102. Whole Time Diresctor Date: 04th November, 2026 DIN:10934548
Details of Inmovable Property : Arazi Jarai Khewat No. 232, Khata No. 255, Mu. No. 121, DIN: 00115002
Kila No. 17/2(3-7) Of 190/2026 Part Bakdar Area 0 Kanal 6.25 Marla (190 Sq. Yards) Of VDIN: J
Which Is Situated On The North Side Abdul's House, On The South Side Jaitoon's House, On Form No. INC-26 _
The East Side House Of Saikul, On The West Side House Of Ajadi, Situated At Rupadaka, [Pursuant to Ruwle 30 of the Comparies {Incorporation) Ruwles, 2074]
Tehsil Hathin, District Palwal, Haryana. Advertisement to be published in the newspaper for change of

3. |Loan Account No. LKZ003880, Rahul S/o Sunder, Urmila| 22.08.2026 | Rs. 20,79,496/- registered office of the company from one state to another
W/o Sunder, Both R/o Near K C Center, Rangila Mohalla, gi&%é?jg as on 11.08.2026 Before the Regional Director, Delhi
Badoli, Barauli(149), Palwal, Haryana 121102. Both Also lus interest th i
(149) ry plus interest thereon CIN : L32203UR1989PLC01 5645 Northern Region Directorate |

At: Khewat/khata No. 232/227, Mu No. 85, Killa No. 5/30-8 & Mu No. 86, Killa No. 1/8-0, Near In the matter of the Companies Act, 2013, Section 13i4yof
Kc Service Station Situated At Waka Moja Badoli, Tehsil & District Palwal, Haryana. Corp. Off.: Rama House, 23, Najafgarh Road, Industrial Area, Shivaji Marg, New Delhi-110015 (INDIA) Companies Act, 2014 ﬂﬁ'ﬂ RL & 30{5)(a) of tha Cam p;,ﬂH

Details of Immovable Property : All That Piece And Parcel Of The Freehold Residential Tel.: 011-45349999 Website: www.ramavisionltd.com Email: info@ramavisionltd.com {Incotporation) Rules, 2014

10.75 Marla (325 Sq. Yds) Out Of Khewat/khata No. 232/227, Mu No. 85, Killa No. 5/30-8 & Regd. Off. & Factory: Plot No. 1011, 10/2, Khasra no. 302 & 307, Himalayan Mega Food Park, And

Mu No. 86, Killa No. 1/8-0, Situated At Waka Moja Badoli, Tehsil & District Palwal, Haryana Central Processing Center, Mahuakhera Ganj, Kashipur, Distt. Udham Singh Nagar, In the matter of Mis S M REALCON PRIVATE LIMITED
(hereinafter Called Referred To As The Said Property). Boundaries Of The Property- On The 2 ; p i : i .

East - 81 Feet, House Of Balli Son Of Shri Lekha; On The West - 81 Feet, Vacant Plot Of Uttarakhand-244713 Tel.: 05947-297511 Email ID: site1@ramavisionitd.com (CIN:U45400UF2010PTCO40985) Limited having its registerad

 Likkhi; : office at 20 B JAIN NAGAR, MEERUT, UTTAR PRADESH,
Wide Tro St 6Feet House OTPrfiad Son O ShiKiaian. STANDALONE UN-AUDITED FINANCIAL RESULTS FOR THE INDIA, 250002

4. |Loan Account No. LKZ003190, Mr. Vishwajeet Slo NOTICE

22.08.2026 | Rs. 20,06,958/-
Shriram, ) , Gali No. 4, i 31.10.2026 08. <l ) by el G I Public he .
School"Sanjay Endiave, Farabsd Secior 22, Hayane.| SYMBOLIC ‘Qﬁs"iﬂéiﬁfﬁfﬁ QUARTER AND HALF-YEAR ENDED ON SEPTEMBER 30, 2026 ICEEENG. 1 oo (s BORGILE bt Coohl BIRATIAN, Tl

121005. Also At- Plot No. 193-194, (eastern Portion Of Plot No. 193, Area Measuning 15 Sq. i = R i o 1 zacton 13 of the Comparmes Acl, 2013 seaking confirmation of
Yés., And Wester Portion Of Pl 194 rea Measurig 35 Sq. Y. ) Avea Neasuring 50 The Board of Directors of Rama Vision Limited (“the Company"”), based on the recommendation of alteration of the Memarandum of Association of the Company In tems
.yds., Out asra No. 5, Situated At Waka Moja Saran, Sub Tehsi istt. . s : . [ i i y i
Faridabad, Haryana 121005, Ms, Renubala Wio Shayam Narayan 776 D, Ram Janki| | the€ Audit Committee, at its meeting held on November 03, 2026 has approved the standalone g;Igﬂ;ﬂg;-‘fg;{ggg';*;g';gjf;;fhf;‘;f,nf;;*;j?;d;‘;,ggggﬂ?:g;ggﬁ;gg

e e S S Bt Fart e Sesor 52, ooy 21005. Bathaiss| | Unaudited financial results of the Company for the quarter and half year ended on September 30 office from *State of Uttas Pradesh” to*State of Rajasthan”

At-Near A | Modern Modern Sr. Sec. School, GaliNo 4. Sanjay Enclave, Near Sector- i F— i ; ; i Any person whose interest is likely o be affected by the proposed

23,F:ﬁéaggg,nHN:rya%aﬁ%O%S?m r. Sec. School, GaliNo 4, Sanjay Enclave, Near Sector 2026 tﬂgEther with LIrI"!ItEd RE‘I.I’IE'Wl F{Epﬂl’f of the Statutﬂry ﬂl..ldl!tﬂfﬁ,l in terms of Regui_atlﬂn 33"3'1: change of the registered office of the company may deliver sither on

Details of Immovable Property : Freehold Residential Plot No. 193-194, (eastem Portion] | the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The said financial i M Aodd it (e o] bt;; Wing e e Ctmp it o

Of Plot No. 193, Area Measuning 15 Sq. Yds., And Western Portion Of Plot 194 Area i 1 - or cause to be delvered or sen registe: post of hisfher

Measuring 35 Sq. Yds.,) Area Measuring 50 Sq.yds., Out Of Khasra No. 60/25, Situated At l'ESLIItE as ﬁiEd WIth thE Stﬂﬂl“. EIGhEﬂQE = BSE I-'td are El"l.l"ElIlElbl'E on thE ESE Ltd WEbSItE objections supported by an affidavit stating the nature of hisfher

Waka Moja Saran, Sub Tehsil & Distt. Faridabad, Haryana. Bounded As Follows:- East :- i ' ; ' = k irterest and grounds of o ition to the Regional Direclor at the

Remaining Portion Of Plot No.194, West :- Remaining Portion Of Plot No.193, North - Other (www.bseindia.com), the Company's webpage {h“Psﬁwww-ramawS‘Pr'“djﬂmmf’lj abbag s et Hﬂgﬁml Alacte t%q"mN Region 1)

Of Plot, South - Rasta 15 Ft. content/uploads/2026/11/30.09.2026-1.pdf) and can also be accessed by scanning the following Ministry of Corporate Affairs is B-2 Wing, 2nd Floor, Pt.
5. |Loan Account No. LKZ004860, Nasarulla S/o Jabbar| 01.04.2026 | Rs. 20,52,915/- i Deendayal Antyodaya Bhawan, CGD Complex, Lodhl Road, New

Ansari, Samsun Nisha W/o Samullah Ansari, Jabbar| 31.10.2026 |55 on 28.02.2026 Quick Res ponse Code. F d behalf of the B d of Di Delhi - 'lh'rlﬂl.'il:l-;ywi:hrilrr‘- Fourteen days from H'I:E date of publication of

Ansari S/o Hafiz Ansari, AllR/o A 183, Sangam Vihar Loni| SYMBOLIC |pjus interest thereon or and on behalf of the Board o rectors this nofice with a copy of the applicant company at its registered office

GaliNo-iAahaita Hajeepur. Ghaziabad, Uttar Pradesh 201102. Sdl- atthe address mentioned below

Details of Inmovable Property : Plot No. 727 Portion, Block-a, Measuring 25 Sq. Yds., Gali . " 20 B Jain Magar, Meerut, Uttar Pradesh, 250002,

No.1, Sangam Vihar, Out Of Khasra No. 272/10, Situated At Village Dharoti Khurd, Pargana Satish Jain

& Tehsil Loni, Distt. Ghaziabad, U.p.; (hereinafter Called Referred To As The Said Property). Pl ‘N Delhi Chai dM | Di ForS M RE:ESE:?:T\:::?&:EIES

Boundaries Of The Property: East: - Other Property, West: - Other Property, North: - Rasta 15 ace. New De dalfman an anaging rector of:

Ft. Wide, South: -Rasta 15 Ft. Wide. Dﬂtﬂ' n4 1 |1 2“25 DIH_ nuu5221 5 B . : \ E‘au:E:I'H' Jain
Date: 05.11.2026, Place: Delhi-NCR Authorised Officer, Janasha Finance Private Limited e SPaperNAnGIaleXpTass.com ‘ F.;[;é .D,i;;l;;j:lzb Bk ﬂmﬁﬁlgé

. . New Delhi : '
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